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J.CJMC. Jmm kttn functioning well so 
ftr.

(b)  The All  India Defence Sm- 
ptogreoi federation u the only major 
federation which has not joined  (he 
J.C.14. scheme bo far.

(e)  The A.I.D.B.F. wants the revi
val  af the permanent negotiating 
machinery which wa« in existence in 
the Ministry prior to I960. This machi
nery ceased to exist after the recogni
tion of the A-I.DJE.F. which was the 
only federation in existence prior to 
1960 was withdrawn.  The circumst
ances today are different  from what 
they were prior to 1960 and a com
prehensive (rfwme of consultation and 
arbitration has been introduced  ftjr 
all the Central Government Minis
tries and Departments in the form of 
the J.C.M. There are two federations 
of Defence  employee*  today,  the 
IJUJ.WJT. and the A.I.D.E.F. and the 
ftvmtr is participating in the scheme. 
Efforts are being made to persuade the 
A.l.D.B.F.  to  agree to join  the 
Scheme. Its final decision  which was 
promised br the Ant week of  May,
1967. is still awaited.
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WUI the Minister of I 
be pleased to State:

(a) whatbar tha bw 
£MPdfam tilt 
M  Mattt Chaudhorl and Shri tell

(b) if sa, the result thereof; and

(c) if net, the reasons for the delay?

The Minister of State la the Minis
try of Hmbc  Affair* (Shri  Vidya 
Charan Shnkla); (a) The investigation
is in its final stages.

lb) and ret. The investigation  la 
still going on. Final decision will be 
taken on its completion.

Arrears af Wiffcisi Bills of Central 
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WiU the Minister of 

Hans he pleased to refer to the reply 
given to Starred Question No. 587 on 
the 38th November, 1966 and state:

(a) how much of tbe total arrears 
of B*. 3*M crores outstanding against 
tha iaa« of the Ministers and Offi
cers of the Central Government for 
the period anding 30th November, 1965 
have since been recovered;

(b) the amount of the new arrears 
that haa accumulated since that data 
so far; and

<c> the details of the  arrears  of 
esn Central Minister and Officer at

The Minister of Slate in the Depart
ment af Parliamentary Affairs  and 
Cesnaaanicatlona (Shri *• *• Gajrai):
(a)  to (c). The  arrears of Rs. 2.30 
crores outstanding on 1-6-1966 for bills 
issued in the period ending 30-11-1965 
were against aU  Government subs
cribers including State, and Central 
Government (including Defence) and 
not merely against tbe names of *** 
Ministers and Officers of the Central 
Government.  Information on tbe am* 
ount of arrears outstanding  against 
Ministers and Officers of Central Gov
ernment as now asked tor is not rea
dily available.  The data Is being oal- 
lected and will bo placed on the Tfcfete 
of tha House In due course.




